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Y& HoATerd | ¥rod Hall; e wied garer § ¥od w3t (¢ff aoma wg) - weied, |
" IEAT HRTSSTH &1 ol & Wae # 26 S[ATE, 2021 1 o0 F49T # IaRifded 724
654 % oy Y SR & Henemref U faavor (st qen o=l #) 91 ded R I

gl

GOVERNMENT BILLS
The Constitution (Scheduled Tribes) Order (Amendment) Bill, 2021

MR. DEPUTY CHAIRMAN: Now, Legislative Business. ...(/nferruptions)... Bill for
introduction; Shri Arjun Munda to move for leave to introduce the Constitution
(Scheduled Tribes) Order (Amendment) Bill, 2021. ....(/nterruptions)...

SHRI SUKHENDU SEKHAR RAY: Sir.... (Interruptions)...

MR. DEPUTY CHAIRMAN: Nothing except the Minister's speech is going on record.
...(Interruptions)... Nothing is going on record except Minister's speech.

...(Interruptions)... You have no permission. ...(Interruptions)... AT Te,
YD Flet= &f TR &l Bl ... (TGEH)...

SR R w31 ¢ 3l q3) < TEiey, § UIg B g [ STeuTE Has Y
& GG H (AT SASrdl B Gl Bl SUART B & oy Afea (e
STTSTTORIT) ST, 1950 T IR HINET H=+ & fore s &) qRwenfug e+ ot

AT U= &1 ST

The guestion was put and the motion was adopied.

ot 315 {S1: 7B Iy, # [A89u® &1 qR:2UT Al ... (Interruptions) ...

The Inland Vessels Bill, 2021

MR. DEPUTY CHAIRMAN: Now, the Inland Vessels Bill, 2021; Shri Sarbananda
Sonowal to move a motion for consideration of the Inland Vessels Bill, 2021.
...(Interruptions)...
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THE MINISTER OF PORTS, SHIPPING AND WATERWAYS; AND THE MINISTER OF
AYUSH (SHRI SARBANANDA SONOWAL): Sir, | move:
That the Bill to promote economical and safe transportation and trade
through inland waters, to bring uniformity in application of law relating to
inland waterways and navigation within the country, to provide for safety of
navigation, protection of life and cargo, and prevention of pollution that
may be caused by the use or navigation of inland vessels, to ensure
transparency and accountability of  administration of inland water
transportation, to strengthen procedures governing the inland vessels,
their construction, survey, registration, manning, navigation and such
other matters connected therewith or incidental thereto, as passed by Lok
Sabha, be taken into consideration.

The question was proposed.

sft Suwmafe : AT @ SN A A qa ) R 2L (e o # A
wHd & e & U g98e #R I El..(|auH)... o weiis migd
... (STGHT) ...

sft wifpfe M (FoTa) - AT UG wElew, F e TRt & iR T
A ... (FAYN)... TWHR & JeHR HI g I TEA sifex H A8l
Z..(WAUT)... T YA WINO G Ued WX I@H Bl goUweid ol
ST .. (SHTEHT).....

sft SgwUEf : AT v, 9EE | 709 a5he Bl HT Ued IR X & ol fee
2, SA®HT B! UTed BRI, (AHT)... $H®! AR 8] 2l...(AAHM)... AT
ASRI, UG OTA Gl BT HIBl 2l...(FAYM)... T AT 19 did Fopdl

El...(I) ... 31 A2 TR SN, 319 AT, (I ...  H2Y UER ofl, b
SIS HIYOT B RIS IR ST, ... (SHFET) ... .

ol A2 YRR (IRTS) : AEIGY, § 39 TG 1 qefed § WG FRl § AR
GHT BT E...(FGET)... Sir, 'The Inland Vessels Bill, 2021° *ST<a 2 STeram
faerres, 2021 @ FEcyol gt o1 e gt a2 | o 51 | € & 78 o
100 G W W SITET R BT B g&Go BT A9 HCT &l...(FALH)... =,
frea B g1 9 9 1917 § 41 o1 g 98 T8, Afhd TRBRI A 319+ +29-
FHTT ET g5al, dfch T BT 9 &I ST A e 99 I8 A H o rerdt werre
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3, &t TN AIG! SNl DI WY A1 AE, B 89 BT A Saed B M B
R, ol © gg+ &1 IRl 891 o e fa 21 . (saaem)...

TRT # TR 3R U & A9 W AT BT [99R ®is T 919 a1 &l
.(TTFHT)... BT &1 H JoRId ¥ GIedRT I &1 Ioven! oo wore # 2nfie foman
T 81 U IR 88 I Ud lefe, Wal Wi Tiel & T & T8 &, o 79 @i
AACEIFT & 9 AR & oy ST &5 9 2 . (3au ). 98 99 999
ST BT JHT01 2, ST YR & T U & A1809 W TR HRA & o1 Suah fean
ST 7| .(SHaET)...

TEIGY, ATaT BT STIN g5d IR &1 B9 370 SRIEN & Uit 3R §X T% il
T AR URIOTe Herg f Sfaasiiy oiat I & R 9 o1erT 981 21 (A ).
g Hac = YITATS X, Hidl AR S’RHUT BT T UR BTs R S |7 uiRefie &
WU H GBS 18T A1 g8l § hae o $B Tl (0T, T4 I W IE HET [$ Jol WA
IR GxT S ..(STGET) ..

S TR & A1 H I8 HEAT A8 § b M AR PHac & 919 gg aradid Ub
701 & o6 99 o | WY et @ sidasiy @R & Y Syan et S
..(TGHT) .. 319 FHA 37 47 ¢ 6 &9 9gd doll 9 Ui fofore gl & R% 98
Y2 21 89N gur H3 S 7 3199 & 9 Bl 5 [AUNT BT TR Sh I8 arfed fear
g for afeat & aream @ o § A @) b g€t FUrae 1 L (aaE) .
AEIGY, §1 Y1 & WY H 39 56T &1 GHiT B g 3R WRBR I 9d1E Sl &
..(AT)....

SHRI PRASANNA ACHARYA (Odisha): Mr. Deputy Chairman, Sir, this Bill is
replacing one of the oldest Acts prevailing in this country. ...(/nterruptions)... The
Indian Vessels Act was passed in 1917. ...(/nterruptions)... Now, this Act is more
than one hundred years old. ...(Interruptions)... During the last Century, many
things have changed. ...(/nferruptions)... So, it is necessary that there should be a
new Act in its place. Therefore, it is appropriate that this Government has brought
this Bill. ...(/nterruptions)... Sir, the transportation of cargo ...(/nferruptions) ...

ot STwuTafer: AT 9Ew, I8t Rl ave W W ohed 99T 95 B srda g B
g, UE! frell aRE & Raife srdaaid gl feeht W dewr & g1 RS o=t
RGBT &, STHEERT 8, FHaT UHT 7 BN .. (CAIE)...

SHRI PRASANNA ACHARYA: Transportation of cargo through sea is not a new thing;
it is a very old thing. ...(/nterruptions) ... In the olden days, it was mostly through sea
route ...(Interruptions)... Sir, | take the example of my own State, Odisha.
...(Interruptions) ... There was a time when Odisha was very rich in trade and
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traders. ...(/nferruptions)... The businessmen of Odisha were called ‘Sadhaba FPua’,
which means "trader'. ...(/Interruptions)... They were exporting textiles, foodgrains
and so many things through ships from Odisha to the Island of Java, Sumatra,
Borneo and Indonesia. ...(/nterruptions).. This way they brought so much fortune to
Odisha during those days. ...(/nferruptions)... So, it is not a new thing.
...(Interruptions) ... Unfortunately, now our habit of transportation of cargo through
sea route or through waterways has been limited. ...(/nterruptions)... | am
astonished to know that hardly we use this sea route for cargo transportation.
...(Interruptions)...l think, it is less than one per cent of the total cargo
business...(/nferruptions) ... Therefore, Sir, we should give much emphasis on this
because when we do cargo transportation through sea route or waterways, we
pollute less and oil consumption is also less which is beneficial for the country.
...(Interruptions) ... One question arises when the State Government earlier, under
the earlier Act, was authorised to frame the needful rules and control the shipping,
why then everything has been centralised. ...(/nferruptions)... | was also under this
misconception, but after going through the Bill, my mind is very clear. Now, under
this Act also, not many things have been centralised. The State Governments will be
making their own rules and implementing them on ground. ...(/nterruptions)...
Therefore, there is nothing wrong in the Bill. As | said, Sir, less than one per cent of
the total traffic in India is through inland waterways, though in the United States, 21
per cent is through sea route or inland waterways. ...(/nterruptions)... Therefore, we
should try, as far as possible, to use our waterways because all our road transport is
congested; all our air transport is congested....(/nterruptions)... Therefore, |
welcome this Bill.One or two very good provisions are there in this Bill.l will cite only
one example regarding penalty. ...(/nferruptions)... One good provision in this Bill is
that if a vessel master abstains from rendering assistance to a nearby ship in distress,
under the distress clause, he wil be penalised with a fine of Rs.10,000.
..(Interruptions) .. The provisions in the Bill are very welcome. ...(Interruptions)...
So, this Bill is informative. This Bill is ...(/nterruptions)...and this Bill is a game
changer to the present law, the Inland Vessels Act of 1917. ...(/nterruptions)... With
this, | support the Bill. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Dr.Banda Prakash...(Interruptions)...
DR. BANDA PRAKASH (Telangana): Sir, | rise to support the Inland Vessels Bill,

2021. ...(Interruptions)... The Bill replaces one of the oldest Acts, that is, the Inland
Vessels Act, 1917. ...(/nferruptions)... The country has more than 32,792 kilometre
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length of rivers and canals. ...(/nterruptions)... Out of that 15,412.25 kilometre is
navigable length. But as per the Government records, a total of only 4,000
kilometres of inland waterways have been operationalised so far. ...(/nferruptions)...
After 72 years of independence, we are unable to utilise inland waterways.
...(Interruptions) ...  Around 111 waterways have been declared as the National
Waterways as per the National Waterways Act. ...(/nterruptions)... The inland water
transport in the country is a fuel-efficient and environment-friendly mode moving
around 55 million tonnes of cargo. ...(Interruptions)... However, the inland
waterways transport in India is highly under-utilized as compared to the developed
countries. ...(Interruptions)... Particularly, | wanted to say that this Bill is a unified
law for the entire country instead of having separate rules and regulations framed by
the States. ...(/nterruptions)... But the entire control is in the hands of the Centre.
There is no role for the States. | request the Government of India that there should
be some role for the States also because there is a lot of waterways in the
States...(/nferruptions) ... | wanted to make another point. ...(/nferruptions)... The
operational inland waterways transporters are limited in Godavari and Krishna Rivers.
...(Interruptions)...  In Godavari, more than 500 kilometre length is there.
...(Interruptions)... Out of that, 450 kilometre is navigable length. In Krishna River
also, a total of 300 kilometre length is there. ...(/nferruptions)... In Telangana, out
of that, 230 kilometre of navigable length is there. ...(/nterruptions)... | request the
Government of India to develop waterways in Telangana, particularly in Krishna and
Godavari rivers. Thank you.

MR. DEPUTY CHAIRMAN: Now, Dr. M. Thambidurai. ...(/nterruptions)...

DR. M. THAMBIDURAI (Tamil Nadu): Thank you, Mr. Deputy Chairman, Sir, for
giving me the opportunity to participate in the discussion on the Inland Vessels Bill,
2021. ...(/nferruptions)... | want to bring to your kind notice that | was also the
Minister of Shipping and Surface Transport in 1998-99 in Vajpayee Government.
...(Interruptions) ... | also tried to bring so many Bills like this one to develop inland
water transport at that time. Sir, the existing Indian Vessels Act, 1917 empowers the
State Governments to frame on their own. ...(/nterruptions)... Now, the proposed
legislation intends to bring uniformity in this provision in the respective States so as to
promote economic and safe transportation and trade through inland waters, and,
protect the interests and needs of the stakeholders. ...(/nterruptions)... Further,
the State Governments are being entrusted with the power and responsibility to
implement the provisions of the proposed legislation in accordance with the standard
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and measures as may be provided by rules by the Central Government.
...(Interruptions) ... Sir, you want uniformity in the rules and regulations  to
promote trade and safe transport in the inland waters. At the same time, the
provision says, "to empower the Central Government to provide uniformly the
applicable standards for seamless and safe navigation of inland vessels by rules”.
...(Interruptions) ... Sir, we represent regional parties. We are always fighting for
more powers for the States. But this Bill intends to take away the powers of the State
Governments. That is the only objection. ...(/nterruptions)... | have no objection
with regard to the intention of the Bill that you want uniformity and everything.
...(Interruptions)...  But, if in the name of uniformity, you are taking away the
powers of the State Governments, then, our federal system will collapse. That is the
only point that | wish to make.

At the same time, | have a request to make to the hon. Minister for Shipping.
In Tamil Nadu, we have the Buckingham Canal along the Coromandel Coast.
...(Interruptions) ... In British period, lot of navigation used to take place and a lot of
cargo used to be moved from Andhra to many places. ...(/nferruptions)... But at
the present time, the Buckingham Canal is not being fully utilized. It is polluted now.
Therefore, | request the hon. Minister to please take interest to develop that Canal
and promote inland transportation. What are the steps that the Government
proposes in this regard? To develop the trade in Tamil Nadu and Andhra Pradesh,
this connectivity is very important. ...(/nterruptions).. Once again, | request the
Minister to take action in this regard. Thank you.

MR. DEPUTY CHAIRMAN: Next speaker is Shri Ayodhya Rami Reddy.
...(Interruptions) ... Shri Ayodhya Rami Reddy. ...(/nferruptions)...

SHRI AYODHYA RAMI REDDY (Andhra Pradesh): Mr. Deputy Chairman, Sir, | thank
you for giving me the opportunity to speak on the Inland Vessels Bill, which the
Central Government has introduced to replace the Inland Vessels Act, 1917, a
hundred years' old Act. ...(Inferruptions)...

sft STaUTARY : AR e, Wi UR dodR HATE] B T @R ... (FGHTH). ..

SHRI AYODHYA RAMI REDDY: Sir, the provisions of the Act must now contain
...(Interruptions) ... the Sagarmala project since 2016 when the National Waterways
Act, 2016 was passed by the Parliament. ...(/nterruptions)...
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sff Suqumfa : AT Uew, Wic WX SSHN 59 ONE Bl SIENU | ol
.. (TTET)....

SHRI AYODHYA RAMI REDDY': Sir, under the leadership of the hon. Prime Minister,
these initiatives have amended the old frameworks of regulation to enable multimodal
logistics and must be embraced keeping in mind the concerns of the environment
security and the safety of transport. ...(/nterruptions)... Andhra Pradesh is a State
with rich network of inland waterways and comprises River Krishna- Godavari, their
deltas and the second-longest waterway in the country. With the Buckingham Canal,
the Eluru Canal and the extensions of Kakinada to Pondicherry along with coastline,

there is a great value that is going to come from this Bill. ...(/nterruptions)... This Bill
will have huge implications for our State and we hope it positively enables the Inland
Waterways in our State. ...(/nterruptions)... The Bill will regulate safety, security
and registration of inland vessels. ...(/nterruptions)... It is also hoping to build a

central database with the details of vessel, vessel registration and crew on an
electronic portal. ...(/nferruptions)... With this, it aims to bring uniformity in
application of law relating to inland waterways and navigation within the country.
...(Interruptions) ... The certificate of registration granted under the proposed law
will be deemed to be valid in all the States and the Union Territories and there will be
no need to seek separate permission from States. ...(/nterruptions)... We hope that
this provision has been enacted with due regard to States' jurisdiction and in
consultation with the line Departments of the Ministry of Ports, Shipping and
Waterways. ...(/nterruptions)... Any loss of revenue must also be compensated for
the first five years by the GCentral Government to the respective States.
...(Interruptions)... It has expanded the definition of inland vessels which now
includes both mechanically propelled inland vessels and non-mechanically propelled
inland vessels with an exception for fishing vessels. ...(/nferruptions)... In the same
vein, it enlarges the definition of inland waters by including tidal water limit and
national waterways. ...(/nterruptions)...  Constitutionally, inland waterways is a
State subject but shipping and navigation on inland waterways which are declared by
the Parliament as national waterways come under the Union List and thus the
Centre's jurisdiction. ...(/nterruptions)...  Additionally, mechanically propelled
vessels are under the Union List, but the State reserves the right to regulate all non-
mechanically propelled vessels and all taxes on inland waterways accrued to the
State. ...(Inferruptions)... State Government under the Bill will be responsible for
registering non-mechanically propelled vessels which were earlier not included in the
regulations under the 1917 Act. ...(/nterruptions)... These can be enrolled at the
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District level or the Taluka level or the Panchayat level. ...(/nterruptions)... The
State Government has also been asked to appoint officers to act as surveyors of
inland vessels according to the criteria and qualifications outlined by the Central
Government. ...(/nterruptions)... The State Government is empowered to appoint
designated authorities within their own jurisdiction.  ...(/nterruptions)... The
authority would also deal with pollution control measures of plying inland vessels and
the Central Government has to designate a list of chemicals, substances, etc.
...(Interruptions)... lts efforts are in the right direction. ...(/nterruptions)... We
support this Bill. ...(/nterruptions)... It has witnessed some capsizing incidents.
...(Interruptions) ... We always support this kind of initiative. ..(/nferruptions)...
We would like to offer cur commitment to the updated vision of the Inland Vessels Bill,
2021, ...(Interruptions)... Thank you, Sir.

sht STl : it A9 aTgeH.. . (aE) ... NN S STSeW, $UAT 7Y I |
TG, MU die &1 Aidl §, 39 U T ¥ glefl... (FGHH)... SR S
HECY ...(FIYH)... A1 37 IR e Mg |.. . (FaHH) ... A1 fIerdR
g f9TE, STTUP! Inland Vessels Bill, 2021 TR SIS &...(IGH)... 3T 3779 59
TR T HRA, T SIS a1 Repie TR S, .. (FIHT).....

sft faemR o Fvg @R 189 : AFHT SUWHIIRd AEIS, S & 99T |
TGRS fagaes, 2021 AT T €, 519 S &1 STl SiaR-Ha¥ IR &=
TR 93T E...(TGHT) ...

sft ST : SR 31U 39 ANy W FE1 g, a1 Ut 9 Rars W Aa)
ST, . (CHGET).....

sft foermR v fore -

it SgwUaf : stTuest ST Revie oR T8 SO (EET)... B e 39 o
TR gl & forg ergqr = o 2, gafen ford: s < ara v wr e &

SIS T2l 2. (STGET) ...

sft foermR yue fAure

* Not recorded.
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sft Sowrvmafer - AEFR AT GEller AR T L (AT, " 8 gRie SR
TS| ... (HIYT)... 3T BIbHGA XAIg PAN .. .(FTILTT)... NG HAbHGAl
YIS FARI...(FAUF).... NIA BABHGA 415 HHARI, .. (STFTE) ... ST 371
HETH SISTEet ... (SIaHT) ...

AR < 3R AR 3™ § g 45 ¢t TMe™ seEe) - et
WA TR, Faie AHE S ST I8 e 9idx 3¢ &, I8 984 important f&et
Bl...(aum)... ¥ 39 e &1 a9 e & forg oot urdt @t AR o weT gen g
..(FIYF)... I8 TR Igd &4 &1 I8 &, olfhd 39 &9 A 9 URT IR Bl
RN &1 99 AR &1 2l...(FAYF)... 3 e ¥ & a9, O W 599 B
B el 0o aTell Bl ... (SAGET) ... 3 R+ SITaT ST 391, 89 Sas SaTe] fod
I B ... (G, TG ST BRAT 8, a1 e BRY, e 291 &
T B IR 8IR W € 3R ETMI IR DI THIRT 306 IR B
... (CTTET) ...

sft SaauTafar : o fovg R il ... (caaEm) ...

sft IS ST ¢
"3T9 §IoT V8 B [d7 2024 T BINTT ToT,
i 2024 7 BT X% HI]1 7T &1 &1 &7 Ferrl”

sft SgwuTafa : AR ST sreTae S, S fav wR Siferyl. .. (g ...

sft YTMENT semEd : T O A9 2, ¥ eI Semm™ fages, 2021
2l...(aqE).....
Fifb 3TN STeTdI T UIvi 81 VT & fa,
favieft oil @7 IvaT BT BITT fhorl”

.. (CTGHT) ...

oft SUHUTUY : AT SreTae oY, 7 fawy o) 3y §ieT ¥8 8, S Bl goireid 2l
..(ET) ... R g1 fieie o o1l 919 99T SR ... (T ..

ot IMT I@EA ¢ # AU UET FH RSP W TH A B qHLT FRAT §
.. (AT ... AfHT 7 ST F= AT B A BRI ... (). TR, IS
ST &1 ET &, VISl 3 S & THY aREIS PR NS ol ... (TIHTF)....,
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sft Sgwuafe : g=raTE, gRreTE) L (aE) ..

sft TET™ SSTad : THfIT TE BT §§ HNY SR g1 S BRA aTel ST Bl IS
FHRY| ...(FTIT)... ST B dTel SIAE! B AN B TS HRY ... (ST ...,

sft TR : g=IETE, RIS L (SEHH). .. 9RIATE, T3TE Sl .. (SFHH)...
# SR WBR DI Gell I6T 5 ... (FALT).... G2 HHR T Sil, 379 21 2, AT
T YBTRT TT T .. (G, 3R 319 g9 fI5g IR grefd 2, a7 3ueh! goiTord 2
(.., 39 Oy W 981 g, o omusst 9d Rere . F8) e
.. (TIHT) ...,

st Eie puR T (TS S e, oo : SuwWdfy wEied, I8 9
e S g, 2021 o1 BT 8, § 3Hd WHAH H# A HRal g
.. (STAHT) ... TR 1 T fHAM S AL W ISF WX 907 Zo7 B ... (SIE™)....
T8 P S1h (o1Q W 41 ARV ... () ...

sft STty : oy v R FE 9 <2 €, saforg § o St g L (aE) .. 5

IS BRSNS AGRAT ... (FAYF)... ST IFWE EXolws JieRa|
.. () ..

it Ymws TetiE FeRan (R - AT STwwta o, § R 9 g
..(TFUT) ... G T TRAYUt GG | g o1 Al (e ©, 3Td forg # SR §
.. (G ... SUFHTIRT ST, AT #3) St S e ofa o1y €, 98 95 weayet
2l...(aEM)....

sft SuHuTaly : [ S, ST HIg T Repie U= T8l A1 BT 2 ...(TGU) ... 3777
s ox 92 it X2 £l ... (FAYT).... STUHT A foram 727 o, (cgaem) ... R
ST SIFRT 4T HIhT (T ... (AGT) ... NI I UR 1 2 ... (FILT).. ..

ot IMUTE ST THRAT : A8igd, H 77U ATegH W HeA1 =916l &, 6 H AT
T St 1 ST IR GEMT Sl & STHYH W 3T & ...(FFIM).... H IRT=R
f7et b7 a1 €, SR STETSl SR STETSll Bl e &1 RT3k Bioargal &
N | Well- Wi S E) ... (aHT)... 9 &8 & o9 ¥ AR} BioAgal g% &

* Not recorded.
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TG 3R YA M ... (). 39 [9d & oT99R, 39 faar 7 B, =,
O+t qTel TTETS, HeeR STETST 31K ferry TR &1 A0 B (&7 21 ... (Sqaem™)...
9 foer 7 SRS @t gfder 9 ot @1 ) TR 2 L (a).L. S IR
AR S F TN L. (FEAHH)... ... SHB! @R, wET & At g s
.. (STTHT) ... T a1 & TTETol B GReTT 9T ER7I ... (SAY™).... Ig 91T 95 8l
TR B L. (HAHT)... .- uree e 35 aoig ¥ w3 [Rfa | Aae fre smoe
3R I8 SEeHT W S S ... (SAGHT).... 12 B 972, s TGN ... (SIE)....
goaeiNe el ReTe 81 S ... (SaYM)... 89 R$1eS § Sigrel &1 IRvwge ,
TAD T ... (FAYM)... 3R TR a1 gon Afcihde fia Sgm) .. (zagm)...
39 9 4 Soodic B @ WguW R TR o LL(auE).. R
T, (FAH).. I ARBR] B FI131, ITHe leed 3R TI8To & go-Fe ol
BT H .. (aEr).. &6 9 e areft 3l ... (aaym) ... 39 89 | I SRR
F IR-Fafed el &1 ggae 8l i~ & fog Amgs fRuffRa &= &
R fAer T ..(Faum)... @1 §eMT 9Edl &, 98 2024 § QS g SIQ
..(AGHT)... TH, IT MUA g qTell &l 2l ...(FGHM)... AET AEd Fah1
TN ... (AGHT)... A Uzl AT A2 ... (G ... BIHT SN U MY &
SRETS BT R & ... (FGM)... 7 9 ST &l ... (). PIHI AT S R
FR..(FH) .. T TBR BT THA DR L & ...(TIHH)... T AR BT 32 &
o ¥ oM o= & forg, 39 & 29 # e o & o7y Ao T 21 L. (Eu™) ... 91

fava, ST YR, ST 8 ¥

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, the Inland
Vessels Bill, 2021, was introduced in Lok Sabha on July 22, 2021. ...(/nterruptions)... It
replaces the Inland Vessels Act, 1917. ..(/nterruptions).. It prevents pollution.
.(Interruptions).. Vessels will discharge or dispose sewage, as per the standards
specified by the Gentral Government. ..(/nterruptions).. The Central Government will
notify the list of pollutants which will be prohibited for discharge or disposal.
..(Interruptions)... In respect of the powers of the State Government, it appears that
it is interfering with the powers of the State Government. ..(/nferruptions)... It is a
federal structure. ..(/nterruptions).. The powers of the State Government have also
to be considered, relocoked into and necessary amendments made in the Bill to confer
the powers in respect to State Government where the respective vessels and
business are going on. ..(/nferruptions).. The Bill also states that the State
Governments are duty bound to implement all the provisions of the Central
enactments. ..(/nferruptions).. Therefore, this is nothing but interfering with the
administration of the State Government and the federal structure. ..(/nterruptions)... |
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request the hon. Minister to consider and make necessary amendments in this Bill in
this regard. ..(/nterruptions).. Thank you, Sir. ..(Interruptions)..

MR. DEPUTY CHAIRMAN: Hon. Minister, please reply.

SHRI SARBANANDA SONOWAL: Sir, | am really grateful to all the Members who
have spoken on this Bill.  They have extended their support very positively.
~{Interruptions).. Under the visionary leadership of hon. Prime Minister Narendra
Modijfi, the Government of India is following the approach of reforms to achieve far-
reaching infrastructural and legislative reforms. ..(/nterruptions).. At present, the
navigation of mechanically propelled inland vessels plying in inland waters of the
country is governed by the Inland Vessels Act, 1917. ..(Interruptions).. This Act has
become obsolete and inadequate to address the increasing complexities of this
sector, and the operational bottleneck which inhibits smooth and inter-state
movement of inland vessels across the country. ..(/nterruptions).. To promote
national integration, the potential of inland water transport, and promote it as a
supplementary and eco-friendly mode of transport to the congested road and rail
network...(/nterruptions).. The contention of some of the hon. Members that the
Central Government would be infringing upon the rights of States to legislate on State
List, intrude into the domain of the State Legislature and affect the traditional
fishermen and movement of their boat, are completely unfounded. ..(/nterruptions) ...
The new Inland Vessels Bill, 2021, is designed to encompass trade and transportation
by inland vessels throughout the country without any hindrance and would act as a
major agent of national integration. ..(/nterruptions).. Sir, the proposed Bill will make
inland waterways sector more attractive to investment resulting in more employment
opportunities, more avenues and more economic development in the State. Thank
you, Sir. ..(Inferruptions)..

MR. DEPUTY CHAIRMAN: | shall now put the Inland Vessels Bill, 2021, to vote. The
question is....(/nterruptions) ... JoT | g 1PN JMUDT 'No' HE+ BT AP T8 %,
Y (Y1 HITH R SIS .. .(IAHH) ... 3701 FICH UR ST ... (FAYH)... Yes, |
am ready for division. ..(/nferruptions).. Let them proceed....(/nterruptions)... 34

division FTEd & T H TR Bl ...(AFE). A1 GG 3701 Higd TR S|

...(SFGET) ... ST 9299 2, precedent &, S T80 TSH H disorder H=AT, ESW &
IS | ST BRAL. . (FAUF) ... U § GIfsT 81 gIelll ... (FGE)... | am ready for
division. .(Interruptions) ... Let them go back. ~.(Interruptions) .No.

(Interruptions) ...

47



48

[RAJYA SABHA ]

The guestion is:

That the Bill to promote economical and safe transportation and trade through
inland waters, to bring uniformity in application of law relating to inland
waterways and navigation within the country, to provide for safety of
navigation, protection of life and cargo, and prevention of pollution that
may be caused by the use or navigation of inland vessels, to ensure
transparency and accountability of administration of inland water
transportation, to strengthen procedures governing the inland vessels,
their construction, survey, registration, manning, navigation and such
other matters connected therewith or incidental thereto, as passed by
Lok Sabha, be taken into consideration.

The motion was adopted.

MR. DEPUTY CHAIRMAN: We shall now take up Clause-by-Clause consideration of
the Bill. ...(/nterruptions) ...l am ready for division. 3Td &RT =T AT TR MY, H wait
TR YET E ...(FAY)... ST TH 1Y I e W F&1 o1, F$fae gvwa 78t &1
.. (AT ... 39 ST B ... (G ... TABT Fers I8 & b F$fawr & g ey
serious T8l &l ...(UqHT)... Please go back to your seats. ..(/nterruptions).. until
that time | will not listen... ..(/nterruptions).. HIg 9 AT 7Y, ...(SYGHT)... point of
order T AT 35\1% e, | am ready to listen. ..(/nterruptions).. Unless you go back to
your seats, | am not ready... ..(Interruptions)..

Clauses 2 to 114 were added to the Bill.
Clauses 1, the Enacting Formula and the Title were added fo the Bill.

MR. DEPUTY CHAIRMAN: Now, Shri Sarbananda Sconowal to move that the Bill be
passed. ..(Interruptions)...

SHRI SARBANANDA SONOWAL : Sir, | move:
That the Bill be passed.
..(Interruptions)...

MR. DEPUTY CHAIRMAN: | am ready for division; you go back to your seats.
(Interruptions)... ¥ wait T IET §, ...(TGLM)... FIIT MY AN I W R
VITgU| ... (SHFETH) ... The question is:



[2 August, 2021]
That the Bill be passed.
The motion was adopted.

MR. DEPUTY CHAIRMAN: The House is adjourned for one hour. ...(/nterruptions)..
G 1 HIRIATE U T & forg wIffid 31 Sreh 2

The House then adjourned at thirty six minutes past iwo of the clock.

The House reassembled at thirty-six minutes past three of the clock,
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

"The Appropriation (No.4) Bill, 2021
and
*The Appropriation (No.3) Bill, 2021

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Hon. Members, we are
taking up two very important Bills, the Appropriation (No.4) Bill, 2021 and the
Appropriation (No.3) Bill, 2021. These two Bills will be discussed together. As you
all know, these two are very important Bills where you can raise the problems of your
State, the financial problems of your State and you can participate. You also know
that this Bill is a Finance Bill. If it is not passed here, it will deem to be passed
automatically. So, itis in your interest. | am putting it before you for discussion. So,

please cooperate. ...(Jnterruptions)... Please cooperate. ...(/nterruptions)... |
request you to please cooperate. ....(/nterruptions)... Mr. Minister, would you like
to say something? ....(Interruptions)... Shri Pankaj Chaowdhary to move motions

for consideration of the following Bills, the Appropriation (No.4) Bill, 2021 and the
Appropriation (No.3) Bill, 2021. ...(/nferruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You move the motions
first.

for wi=rrera A o WAt ¢oft 9wt @ 7 e eyt e &, § e o f
TG 59 WR T X ... (TAHT)...
AEIeY, # IITg Rl &

" Taken up together.
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